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CENTRAL ADMINISTRATIVE TRIBUNAL

PRINCIPAL BENCH

OR 3433/2001

New Delhi, this the 1lst day of February,

Col. B8.8.Ahaluwalia
Executive Director

IS Patiala

at Present =

/3 Ramesh Nagar, New Delhi.

(By aAdvocate Shri M.K.Singh
through Shri amit Saxena)

vERSUS
UNION OF INOIA @ THROUGH

1. Secretary
Ministry of Sports & Youth Affairs
Shastri Bhawan, New Delhi.

2. Director General
Sports Authority of Indias
Jawahar Lal Nehru Stadium
Lodhi Road, New Delhi.

3. The Secretary
Sports Authority of India
Jamahar Lal Nehru Stadium
Lodhi Road, New Delhi.

O R D E R _(ORAL)

By Hon’ble Shri Govindan S.Tampi.

Proxy counsel for the

parmission to withdraw the 0A. Granted.

Z. 0A is dismissed a

Avks/

2002

.- Aapplicant

- . .Respondents

applicant seeks

withdrawn.



